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STARRED QUESTION NO. *101 

TO BE ANSWERED ON 28.07.2021 

Child care allowance to Divyang women 

IOI# Shri Neeraj Dangi: 

Will the Minister or Social .Justice and Empowerment be pleased to state: 

(a) whether Government pays the child care allowance to Divyang women;

(b) if so, the amount or such allowance along with the increase made in the allowance during the

last three years;

(c) the State-wise and year-wise details or funds allocated during the last three years, including
district-wise details with respect to Rajasthan; and

(d) the quantum or consequential financial burden likely to occur upon Government exchequer?

A SWER 

MINISTER OF SOCIAL JUSTICETHE MINISTER OF STATE IN THE MINISTRY OF 

SOCIAL JUSTICE AND EMPOWERMENT (SUSHRI PRATIMA BHOUMIK):   AND

EMPOWERMENT 

(a) lo ( d) A statement is laid on the Table or the House.
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